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                                                                                   Part III 
HARYANA GOVERNMENT 

FOREST  DEPARTMENT 

  Notification  

The 21th August, 1981 

 

 No. S.O. 185/C.A.16/27/S.29/81. – In exercise of the posers conferred by section 

29 of Indian Forest Act. 1927, and all other powers enabling him in this behalf, the 

Governor of Haryana hereby declares the strips of Government Forest land or waste lands 

whether under tree growth or not on either side of the metalled surface of the roads, under 

the control of Public Works Department (Buildings and Roads), as well as on either side of 

the following water-courses of all canals, branches, distributaries majors, minors, drains 

and channels etc. under the control of Irrigation Department the land along the Railway 

trak and station yards under the control of Northern Railways, escapes, abandoned canals, 

bunds and other lands and transferred to the Forests Department for management, 

mentioned in the Schedule below, to be protected forests, and the provisions of Chapter IV 

of the said Act, to be applicable to them and hereby makes the following amendment in 

Haryana Government, Forest and Agriculture Departments, notification No. S.O. 44/C.A. 

16/27/S. 29/72, dated the 6th March, 1972, namely:- 

                                                                 AMENDMENT 

              In Said notification in the Schedule against district Rohtak.- 

(a) Under the heading Names of Roads” after serial number 278 and the entry there 

against. The following serial numbers and entries thereagainst shall be inserted. 

Namely:-  

 

 



279  Mundse app. Road. 

280 Barani app. Road. 

281 Morot app. Road. 

282 Biloch pure app. Road. 

283 Guriani Ahmedpur Road. 

284 Bisowa Dhani spp. Road, 

         285 Bharauli app. Road."; 

 

(b) Under the heading "Name of Drains", after serial No. 89 and entry thereagainst, 

the following following serial numbers and entries thereagainst shall be inserted, 

namely:- 

90. Basantpur Link Drain. 90 

91 ahni Link Drain. 

92 hidwall Link "Drain. 

93 Samargopal Pur Link Drain. 

94. Naadal Link Drain. 

  95 Chiri Pump House Link Deain. 

          96.Diversion of west Jus Drain. 

 97 Mattain Link Drain. 

 98 Kahrouli Prhledpur Lisk Drain. 

99 Rodh Link Drain. 

100 Bakheta Link Drain. 

101 HamauPur Link Drain, 

102 Bhalot Link Drain, 

103 Asan Link Drain. 

104 Kheri Sadh Link Drain, 

105 Passeur Kheri Link Erain. 

106 Barahi Link Drain. 

107 Baliana Sub-Link Drain. 

108 Kaloi Pump House Link Drain. 

109 Pelpa Link Drain. 



110 Jahangirpur Lirk Drain. 

111 Hasan Pur Link Drain. 

112 Achej Link Drain, 

113 Mundra Link Drain. 

114 Telao Link Drain. 

115 Jhajjar out fall Drain, 

116 Jhajjar Link Drain. 

117 Gudha Link Drain. 

118 Dujena Link Drain, 

119 Rankhanda Link Drain. 

120 Dhour Link Drain. 

121 Sankhol Link Drain, 

122 Sampla Ditch Drain. 

123 Kanchli Drain, 

124 Madina Pump House Link Drain, 

125 Kaparwas Lake Drain. 

126 Brehman was Link Drain."; 

 

(b) Under the heading "Name of Bunds", after serial numbers 13, and entry there against, 

the following serial numbers and entries there against shall be inserted, namely:-" 

 

14 Jhajjar Ring Bund." 

 

                                            L.D. KATARIA, 

                                                                                Secretary to Government, Haryana,  
                                                                               Forest Department. 
 
 
 
 
 
 
 
 


